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STATEMENT BY MINISTER
‘Correcting the reply given in the
Rajya Sabha op the 17th WMarch,
1981 to Starreg Question 383 regarding

Income tax arrearg ..
MR. CHAIRMAN: Now the State-
ment by the Minister correcting the
answer,

SHRI SHIVA CHANDRA JHA
(Bihar): Sir, on a point of order.

MR. CHAIRMAN: I don’t want to
be interrupted. I am standing  just
now, Please sit down. When I stand,
you do not stand.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SAWAISINGH SISODIA). Sir in
reply to Rajya Sabha starred ques-
tion No. 383 answered on 17-3-1981,
the nameg of 10 companies in the
Public Sector and 174 companies in
the Private Sector in each of which
tax in arrears exceeding Rs. 10 lakhs
were outstanding as on 31-3-1980
were furnished to the House in An-
nexureg ‘A’ and ‘B’ to the statement
laid on the Table of the House,

It has been brought to my notice
that the names of seven companies,
viz:

(i) Mis Air India,

(i) M|g Sherwani Sugar Syndi-
cate (P) Litd.

(ii) M|s Ramon and Demm Ltd.

(iv) M/s. Dhrangadhra Chamical

Works Ltd.

(v) M!s Singer Sewing Machine

Co. Ltd.

(vi) M/s ndian Explosiveg I.itd,
and

(vii) Shrea Madhusuday Ahlls
Lid,

appearing a; Serial Number 3 of
Annexure ‘A’ and at Serial Numbers
1,, 41, 42, 90 132 and 136 of Annexure
‘B’ respectively in the lists have been
wrongly included in the statement.
The demand raised in respect nof Air
India had not fallen due for collection
by 31-3-80 and the demand in respect
of the othey six companieg had heen
stayed by the competent authority.
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Ag such these companies could not
have been treatrd as one in which
tax was in arrears, The names of
these seven companies, therefore, need
to be excluded from the lists furnished
to the House,

Accordingly, Annexureg ‘A’ ani ‘B’
to the statement laid on the ‘Table
of the House may please be treated
as amended to the extent indicated
above.

n the course of replying to a sup-
plementary question by Shri Ashwani
Kumar about the exclusion of the
names of banking companies in the
annexed statement it had been stated,
inter alig, that* ..but it is under-
stood that this question relates only

to the industrial companies. There-
fore, this answer was given,’
Now it hag been found that the

question related to all private and
Government companies against whom
Rs, 10 lakhs or more were outstanding
and not merely to industrial com-
panies. However, nothing in the reply
1o the supplementary question really
turned upon this statement.

STATEMENT BY MINISTER

., Damage to the Air ndia aireraft

. earmarked for ths use of Prime

.. Minister for her Foreign visit

THE MINISTER OF HOME AF-
FAIRS (GIANI ZAIL SINGH): WMr,
Chairman, Sir, [ rise to inform the
House of a certain serious develop-
ment that has come to the notice of
Government.

Hon’ble Members are no doubt
aware that the Prime Minister is

proposing to visit Switzerland.
Kuwait and United Arab Emirates
between the 5th and 13th of May,

1981 The Air India Boeing 707 air

craft No. VI DPM MAKALU was
earmarked for the wuse of Prime
Minister during her foreign visit.

This is one of the aircrafts that is
customarily used for carrying VVIPs
when they travel abroad,

The Aircraft MAKALU returned to
Bombay from ABU DHABI on the
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15th April, 1981 The periodic inspec-
tion of category P, 3 started on the
aircraft the same day in the AIR
INDIA’S Hangers at Santa Cruz. On
the 17th instant all the necessary
control cables were inspected and
were certified to be satisfactory except
for one elevator cable which was
found to be slightly frayed. A decision
was accordingly taken to replace this
cable and action for such  replace-
ment was taken on the 20th instant.
On that day some further unnatural
defects in the cable system came to
notice, Thereafter an order was given
for a re-inspection of all cables in
the aircraft. The final check up
showed that four vital cable systems
namely thoge relating to elevator, rud-
der horizontal stablizer and rudder
trim had been affected and that ibis
could not have been due {o normal
causeg but that they were intention-
lly cut in a manner so as to ordinarily
preclude detection.

A high level team of officers includ-
ing technical personnel was depuled
to make a preliminary enquiry and
they have expressed the opinion that
this ig a clea; case of attempted sabo-
tage, If the mischief had not heen
fortunately detected in  time, this
would have resulted in the crash of
the aircraft, not immediately but aiter
lapse of some time. The known
fact that the aircraft would be used
by the Prime Minister during her
visit leads to obvious and grave con-
clusions about the motivation of
those who prepetrated thig out-
rageous deed,

The AIR INDIA authorities have
ledged a formal complaint with the
CBI and matter ig undepr investiga-
tion. The investigation will, no doubt,
disclose all the details of what hap-
vended. I felt, however, that in a
mattey of such grave import, 1 should
take the earliest opportunity to
share with the Hon’hle Memters
such information as is immediately
available,

sections of the
expressing

I am, sure, all
House would join me in

[ RAJYA SABHA ]
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our strong condemnation of
dastardly act aimed at the
Minister’s safety.

SHRI ARVIND GANESH KUL-
KARNI (Maharashtra); Sir..

SHRI NARASINGHA PRASAD
NANDA (Orissa): Sir,....

this
Prime

At fax mw @ (fagn)
gamafa wgrea, @ fafas  Aifew
fear & 1w sux Aatfew g

N

qHATEY |

MR. CHAIRMAN: I am speaking
first. You do not seem to realise ihab
I may have to say something too.

Hon, Members il wag only last
night that I learnt with great shock
the news of this intended sabotage of
an aeroplane in which our Prime
Minister was to make a journey to
Geneva and other places in the next
seven or eight days.

We have just now heard the full
account of how it wag detected. It
seems that if it had not been detected,
the life of our Prime Minister and
many others who would have accom-
panied her would have been exposed
to grave peril, if not death. Tt is
something which cannot but be con~
demned too strongly. T think this is
the most inhuman way of dealing
with things. And I think it would be
very necessary for our country to put
a stop to this by condemning it on all
hands that this kind of action against
the Prime Minister, or anybody for
that matter, will not receive any tole-
rance from any section of our people.
We are a civilized nation; we are not
a nation of murderers who begin to
assassinate and shoot. We should live
above all these things and I think we
will have to enquire whether there
are not other elements involved in
this conspiracy which is so apparent,
So many wires, so many cahles do
not get cut automatically, There
must have been an attempt at saho-
tage, as the hon. Minister has said, and
I join him in condemning this, and I
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am very happy that it was detected
in time so that the life of our Prime
Minister and with her of many other
persons who would have accompanied
her, have been saved. I hope that the
Houge will now condemn it roundly
and very, very forcefully and I leave
the matter in the handg of the differ-
ent parties.

Mr. Kulkarni will come ang take
the Chair. I have to go somewhere;
that is why I am hurrying -up.

ot fua =g &1 gwEy o A
12 8% 19T & EeT g )

ot gaafa : a1 &5 7 ¢ Aq
feima @ 08y §; wF 8 H IBX
# de7 71 g fadar

stfmaweg av: Ha fafas
afew four 3. @fdeFaa & &g
9%r 2 |

[The Vice Chairmap (Shri Asvind
Ganesh Kulkarni) in the Chair].

SHRI NARASINGHA PRASAD
NANDA: Sir, T associate myself with
the feelings of the Home Minister and
the chairman of the House on behalf
of myself and on behalf of our
party. The Prime Minister does not
belong to the ruling party alone, She
belongs to the country ang the people.
Therefore, this kind of outragecus
action deserves to be condemned in
the strongest possible terms, This is
the land of Buddha; this is the land
of Mahatma Gandhi, This couniry
cannot tolerate any kind of violence,
particularly on leaders whgo are in
public life.

Sir, as the Home Minister has
describad, it is fortunate that  this
kind of intended sabotage had been
detected and we hope and pray that
this Government will take all possi-
ble care to gee that the Prime Ministgr’s

[ RAJYA SABHA ]
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life is not in jeopardy. All , possible
tight security arrangements should Le
made on behalf of the Government,
It should also be seen, because i{lus
particular Boeing aircraft was at the
Santacruz Air port, whether any of
the Air. India.officials who are work-
ing there—because without them, this
Wind of sabotage could not  have
taken -place—were associated in this
kind of action, Sir, I strongly con-
demn it and I am happy that this has
been detected and from an impending
peril, the Prime Minister has been.
saved,

SHR] PILOO MODY (Gujarat)
Mr. Vice-Chairman, Sir, no civilized
society can ever accept this sort of an
action on the part of anybody. No-
amount of provocation can justify it
No amount of misdeeds can forgive
an action of this nature; Sabolage
of this or any other type is a coward-
ly act and I hope that the Govern-
ment takes every conceivable step to:
apprehend those who are responsible
for it and punish them adequately.

I also hope that in this process
we do not lose our own balance
because in an  act like this, one
has a tendency to lose one’s bhalance
to go overboard and, there-
fore, to tighten the security of the
Prime Minister to the extent wheare
she hecomeg inaccesible to the p=ople,
I think, would be doing great harm
not only to everybody concerned but
also to our democracy, We should
make every effort to see that nothing
like this ever happens. We may have
our differences with the Prime Minis-
ter, but we will deal with her politi-
cally and not in this fashion, I repeat
that sabotage ig an act of cowardice
and those who have been coward
enough ta do this should be punish-
ed and I wish the Prime Minister long
life and many years during which I
can criticise her and oppose her with
all the strength at my command,
Thank you, Sir.
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o1 gatfry armdawT (AERTE):
SR, g HAV ST A weft o fagaw

fear g & guaar § & @A @
7 7Y AT fF ASEST FIA FY
ffaw & afr o+ SFEr fAeEr |
fa® ug g7 afes Fw &7 7 Ar2AT
FT  9g w@fr g fF fgar =
AT, qfFwiE FT AT A
# I5 g% 95 3 7§ g M7 I qaF
fag  faear &1 arg AT =F1%Y
W wzAC g1 vE § wew ygw €a
HFt F I9F HET, A7 Ay €
g0 g1 A3y, Hag «fr FgAT AEAT
f& meadisgra 9wy 97 g g
F AW IR O NTART vl
F AT w1T I7giT g1 wF mfequre
FT AT & ¥ IFw §IT wrep ST
Qg | gW gAY § fF ug fa=-
FT qqG & | T4HT A gw FE E )
FPEA @g-wrg § g wEar
T8 AT SV 5E W FAT gl FaIN
#F wifgwr F0 & 39 §@ F
gAE WG qT Aqrr AL F g
zEqHre fel sy &, SRaT e
WL araaifedt srafee & wasr
TEHAM e § IR WT ;A
b SART A gaw; gEa TWweg
oL I9F fqr wT ITA HTR
Tifgr 1 § 3edim Fwr § froza
wEA A qVF UAfiwgfe & =
QT FAT | AT FAT AT FTOAEF
A T IHF G A g AT F
7343 &, ¥fF Sysr fRgerer z=
AaA ¥, T SuA G FAf B A
gFI0 1 FE TT |qEAF A w7
frmm wwar =ifgr  sufeo &
FEA R O3E G w7 W AAAF
FT FAr § IqAT fAe0 FIF gAg
T IH W AT EAAEH qIH @AY
Fifgg + W F sege o Fgan &Y,
gfawtg ®1, TIIF F WIFAC q3G
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W g WA Fw WA & fad A
foe T da7 T §H FT 9FA &
TERT WEITAr AT & 1 IA WY
F AT F J qTIAG TE FAT AT A
SFT ®1 IAF Y FIF T FT AIAAHT
F AT qEFF FI@T§ |

st St 1 s (fredt): Sv-
qurener AT, AT q1A: AT GHTHIT
qgr ' TEIT AT gFHr @AM | AfEd
ary-ary g4 g7 fa=wre 1 fEang
fwg g I ® gyra @@ A&
saf#y WwT FIY § IqF  Tgafgar
g ag U@ g FF qA1 war | S
gyTy ot ar fany safsq qwv 3w
g ar gIgr ar € gwa & fag
gAY vgWy =rfgg, TIAT QI
arg HAr =T | 39X T
ar 7 3, qtx gt g Fdge agifE
B39 =fFT * ofyaw ¥7 QFA AGT
g, frog =afsr ar srgd faww
w2eq v@Tr § | gafar 8% s} ¥
fa3f Iavar ¥ sAagqv FIT Il
wszT £ | X &I TR qEAsQ
FgAT g | IF SIS A 14T A,
FET F WAL, W AAT gAY FEIA
q7 IR FR F qar Awar wifgg
f& IITT FAT g¥A FT,  [IAHT
REF FTZT ) AT 1 WO FQT
f& o i Lo d T ¥ AMTATE
gfeam avo Mo dio T AT M¥ wHo
F1 0 Ao o FAifF a0 gfean 3
fag a8 F@ =A@T g gar gy, M7
Wo Mo Arfo Tlo 3 faw Iawr
TERM@ g AT g wav Ffear
#r Sgret g, zafar gw  ag@ar
afl avd, dar #4f  gEr Iifeg,
ag fadr 1 qfw o7 g, st3 "IAr
wgIw g a1 ag R@ar =ifgg fw
gan #1% qfe 7 w® 1 f&= W@
Tar ¥+ag 7 g, TuH I ¥ gA
qa% W@ |
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TAF K FO T gHa ©d
N ag qar wAa  war, Ffawm AW
3 fag g & @) s oA
£ 1 g9 wAw § SO st q=m AR
aray Ay § I9E o fomy Dy
stfFqat # FE-N-FE AT q
aTeT dr feaT AT 39 1 &AW
¥ wfmm s g W wR
g 1 M R W WE W g
%@ g 947 ga favam agf #vq
77 7 FT | gw wffm @
Fogwi AmE ¥ waws & wiv
g axy § afvw saov gx = H
T4 g E) W 9N wadi #7
a7 FW ¢ AT TR gy ag v
AIAT THC & | A D) qH A
FE W WA & d osadr wEs
% aArg 94T AWT HT gear w5
g% AtAd 7@ W g@F T [Ag
feazv &g f& ol arqa wfas &
# A g 1 w7 AT mwar g fa
BAR g7 WA GG AT S 0
gaTE Sgw A&7 Ay T fHfATh W
AT IH AT g wAT AT |
GOCTEIE T O - B -
v fsa s1grs ¥ fagy =afwm gaim
FIT  9q B I A Q0 gEY
g0 wifge |G g g% SEs @7
®E HT g ar mav gfear an
qv IAET FTaT FT QI A%E g )
QAT TEI WAAR F g daradl A
IGFT g4 AT TG ¥ 9T q AT
7w 3 B ary 9@ F@ Fr faeer
FEAC E AT W qAT FAY W OEY
TA Y ATAAT FH E

SHRI P. RAMAMURTI (Tamil
Nadu): Sir, yesterday when the
Home Minister made the gstatement

and revealed this ghastly attempt in
the Lok Sabha, the leader of my
party in Lok  Sabha, Mr. Samar
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Mukherjee, had condemned it in the
strongest terms. I take this opportunij-
ty to join my voice of the strongest
condemnation of this attempt and only
want to say that it is clear that there
has been a conspiracy, It could not
have been done by one person, There
must have been a conspiracy, there
is a conspiracy. I want the Govern-
ment to go into the full ramifications
of that conspiracy and see that all
those people who are connected with
that conspiracy are not allowed to go
scot free; everyone of them is brought
10 book and given the punishment
that is due to him. o=

194

With these words I join my voice
of the stronger condemnation of this
conspiracy. ’

SHRI KALYAN ROY (West
Bengal): Sir, we gtrongly condemn
with all the force at our command

this heinous attempt to blow up or
sabotage the plane which our Prime
Minister was going to take to Europe,
‘What is worrying us more is that
something is rotten somewhere;
otherwise how thig daring plan
could have been worked out, in the
sense, how it was possible to ecnter
such a well-guarded plane—I do no!
know whether it was well guarded—
to gamage and cut the wires which
would have led to its crash. 1t is a
serious thing. It should not be under-
estimated and on this issue there is
no difference between the ruling
party and the opposition. The whole
country is one for giving full protec-
tion to our Prime Minister. There are
no two opiniong about it. We would
like to know from the hon. Home
Affairs Minister, what steps were
taken for the security of the plane
when it was not flying and when it
was intended to be used by the Prime
Minister, and how long will the CBI
or any other agency take to find out
all these things? This is a matter of
serious concern. Lastly, while once
again we condemn if, we wish her a
very long life for the benefit of the
country,
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SHRI V. GOJALASAMY (Tamil
Nadu): Mr. Vice-Chawman, Sir,
with deep shock and sorrow I, on
behalf of the DMK Party and also on
behalf of the people of Tamil Nadu,
express my grave concern and also
condemn in unequivocal terms the
attempted sabotage of the aircraft
which was earmarked for the use of
our hon. Prime Minister. First, I pay
my tributes to the officialy and
technicians who have detected the
tampering of the cables and have thus
saved our country from a great
danger about which we shudder to
think. 1In this connection, I would
like to urge upon the Government io
provide all security measureg and
tighten all security measures to pro-
tect the life of our Pprime Minister,
the leader of the nation who is the
custodian of the lives of 70 croreg of
Indians. The criminals, the traitors
who have conspired, who have inifia-
ted ang who have carried out this
sabotage should be dealt with gevere-
ly. They should be punished, I as-
sociate myself with the views expres-
sed by my griend Mr, Ramamurti, that
this cannot be an jsolated act of an
individual. I doubt that there must
be a conspiracy. Any force—either
internal or external—which js found
involved in this sinister, diabolical
design should be exposed to the
country and zlso should be taken to
task. I wish long life to our Prime
Minister.

195

SHRI AMARPROSAD CHAKRA-
BORTY (West Bengal): On behalf
of my party, the Forwarg Bloc, T
strongly condemn thig cowardly act,
At the same time 1 also want to add
that it seems to be a conspiracy;
otherwise pight days before the actual
flight, how could this coward get a
chance fo cul the cableg in such a
way that there is a likelihood of
there being an accident? So I think the
security must be tightened ang strong
steps should be taken jn this regard.
We strongly condemn thig dastardly
act which was attempteq by this

[ RAJYA SABHA ]
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fiend all those people against
Pirme Minister,

the

PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal): Mr. Vice-
Chairman, Sjr, it goes without saying
that I join my voice on behalf of my
party in condemning this dastardly,
what I should call, a conspiracy. The
crime has been uneartheq in time and
I must thank the Home Minister that
he has taken the entire nation through
Parliament into confidence on this
matter. It should be our endeavour
to try by all means to make indivi-
dual terrorism or such dastardly acts
alien to our political gystem. At the
same time, 7 would urge upon the
Home Minister that it is not enough
to entrust the CBI with {he enquiry,
The record of the CBI in unearthing
many mysteries hag not been so guc-
cessful. This is one occasion where
the source of the conspiracy must be
unearthed and thg identity of those
involved must be revealed to the en-
tire country and they should be
brought to book. Unlesg that ig done,
we will not be able tg say that we
have done what is our repsonsibility
to do. Thank you.

SHRI R. RAMAKRISHNAN (Tamitl
Nadu): Mr. Vice-Chairman, Sir, it
is with great sincerity and not for
the sake of record that on behalf of
the All-India ADMK we express out
deepest tegrets ang are gjlso really
thankful to God for this timely detec-
tion of an act which hag been rightly
described as dastardly.

Sir, 1 would urge upon the Home
Minister and also hon'ble Mr, Sharma
who is present here to reward the
Air-India officials. Thig also reveals
our national character—that for
every one bad man, there are ten
good men who are there t, detect and
see that this sort of crimes are not
perpetrated.

One thing more I want to say.
Today we finq the world over poli-
tics of violence is there. You gee the
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attempt on President Reagan’g life.
This has got to be eschewed. India
being a dharmik nation, I am gure
the nation will rise as one to condemn
thig act. I pray to God for the long
life of our Prime Minister,

%ﬂali frg 7 (e S[%'ST) iy O
et S, AmAm sfewm of
Tq ]9 A FY>W AAl Ar gl g A
ez By FEAez AT WY F AT
oAy wfer g S Wmad &0 uET
¥ e H ag g g1 TIT A
SIET BHIY @ GF AT wEel
g oA fgmr &1 Aammem 3w owR
fagor & 21 adr afefafal & 4
I @ A gHE AT ATZAT
TE A AF A7 TIAT ATEN 5
TEE Gy SWE 9T G W@ A4
Bz war? & whwed 9 feede
gz dmar faar B gz g e
Fowrer wim ¢ oawm saw fr faeddr
¥ fmforgar F i B @@
SgI® YT ST, T8 FETS
ags ¥ g0 wEr A’ gEwmr &
T g ¥ wg faeelt ¥ @
SR Ve 2 AU AT W OAw Agt
agnr v owwd wew e
fazsir %1 g 2 @ ag Fear =g
£t g FT W OEL AFdl
2 ooy e 3 & faAr st A
7 g A ag N ag & EFEA
vz HT g Bl GFAT g1 AT
feafaat @ wg 35 F4 97 AW OFT
8t 2 AwaT 2) w@fae & 9
frdgs awar s fx gdy feafs
§ mafwAt a1 OFTACRE AN AW
TEr ENT | Ag AT BV A HH
¥ oo fr ogw fw T Am & FX
wFy £ TEx qry A § ag WY
fagew wwar wgm fa G0 A
St g T wEW wer  {OWY
# oye afgm § vzt o wgEr &g
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T T % Zd amv fafaas
A 9T AN X F A
TR F I oA, afew uw
g aar Afdw Sr 9 sogy
T A K fFRAi 4 s'i F S
T 97 9gA A F TeaeEr AW
% 3¢ Mg W &1 TET Wi |
A T A gz W fraEs wer
TR B o W@ F e w
fre st stgisr s frar smar
¢ @ AT T A ¥ A
feafer & 1 wrer e @z A
ff o agn & amfm a0 ¥
SRS AT smEen wutA wer & fA0
F ST T owedt F gy Nl
HAS ¥ nw oenfar @F % A
§ wgqm F%r g fF oag nw agd
T IEM A T FgH 437 4TAA
ar S fE oamdew iR St oA
g w7 ¥ fau fear o own
I A A M AW AT dar e
q o F sawfAoem sy (AResi
F e wrg g fwEl ww
FH A Tz TR

SHRI] GULAM MOHI-UD-DIN
SHAWL (Jammu gnd Kashmir); Mr,
Vice-Chairman,_ Sir, I share the sen-
timents of the Members of thig House
and firstly congratulate the authori-
tieg who have detected the sabotage
in time so that the life of the great
leader of thig country is saved. The
question jg that as far as our demo-
cracy is concerned, it is a free society,
but freedom does not mean that we
can afford to be complacent, especial-
ly in such matterg where the life of
that great leader is involved. The
sabotage is detected, no doubt. But
the other day—there was a news that
some hijakers had stopped over in
Delhi and other places. Such per-
mission, such freedom, such licence
should not be afforded to all such
persons and gecurity measures should
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[Shri Gulam Mohi-Ud-Din shawl.]

be tightened in all respects so that
such things are not repeated. We
have a sigh of relief that it was
detected in time. We congratulate
them but, at the same fime, we ex-
pect more vigilance on behalf of the
authorities. But, as far as the cul-
prits are concerned, the very act of
sabotage jg condemnable, Words are
not gtrong enough to condemn it. But
we would expect that security mea-
sures shall be tightened and more
vigilance will be exercised.

I, on behalf of the people of
Jammu and Kashmir ang the National
Conference share the views and sen-
timents of this House and thank God
that they have been able to save the
life of our great leader. Thank you.

SHRI DINESH GOSWAMI (As-
sam). Mr. Vice-Chairman, §jr, I
associate myself with the feelings ex-
pressed by my friends in strongly
condemning thig dastardly attempt
on the life of our Prime Minister.
Politics of violence jg alien to qur
culture and thinking. What makes
us most apprehensive is that this is
not an act by an individual maniac.
An attempt on a plane of this nature,
when one has to cut equipment of
sophisticated nature, can be done
when one has thorough knowledge of
a plane of this pature and, therefore,
the person must be technically very
knowledgeable and equipped. And
that proveg the point that it seems
to be a conspiracy by a group of
persons who have intimate knowledge
of such sophisticated weapons. And
it also makes us apprehensive as to
how the wires of a plane were cut
whepn it was under the custody of
Air India. The possibility cannot be
ruled out that there are people inside
Air India who have played some part,
direct c¢r indirect, in the nature yf the
incident that hag happened. There-
fore, I think that the Government of
India has a greater responsibility to
see, to locate, to find out lhose per-
sons. 8Sir, while joining with my
friends in wishing g very prosperous
life to the Prime Minister, I do horpe

[ RAJYA SABHA ]
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that w:thin a very short period the
Government will be able to deteci the
culprits behing it and will adequately
punish them.

PROF. RASHEEDUDDIN KHAN
(Nominated): Sir, while the act has
been ynanimously condemned, I would
like to add that there are two aspects
of the matter which one should look
into, The first is the environment
of increasing sabotage and violence
in different parts of the world. Es-
pecially in the democratic system of
ours, we are eXposed to a sort of
inefficiency on one side and organised
sabotage on the other about which
we have to be vigilant. Of course,
as was rightly pointed out, there is
no need for us to become scared and
save the Prime Minister from expos-
ing herself to the public life and the
public adulation. That would be very
sad if the conclusion drawn is that
the Prime Minister be put into the
ivory tower. 1 would like to say that
all our installations are, however,
open and one might think it jg very
difficult to rule gut the infiltration of
some technically knowledgeable per-
sons who know the art of sophistica-
ted sabotage. This has to be kept in
mind and I would suggest that we
should look into the possibility of
making an Indian Air Force plane
available to the Prime Minister. Why
should 3 commercial plane be avail-
able to the Prime Minister? Affer all,
on one side, they are talking of the
stability of the country. I would
like to add as a non-party man that
the stability of this country is largely
dependent on a person of eminence
and vision because, gs was rightly
pointed out by others, Mrs, Gandhi is
not gnly the leader of the party but
is alsy the national leader. Some-
timeg 1 shudder to imagine what
would happen if by an accldent such
a person is removed. The whole
development process of this country,
the whole stability of the country is
at stake. When that is so, when the
commercial aeroplanes are exposed to
certain vagaries, which it will be
very difficult to conirol in gn open
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society liks ours, an Indian Air Force
plane should be available to the
Prime Minister and other VVIPs, I
think the cost will have to be worked
out. My own impression is that after
all in other countries also the Air
Force planes are made available.
Prime Minister’s life, continuation of
stability and also avoidance of vio-
lence are all very important. I wouug
urge upon the Home Minister and the
Government of India to examine the
feasibility of not allowing the Prime
Minister to go any more in a com-
mercial plane but in an ndian Air
Force plane,

THE LEADER OF THE HOUSE
{SHRI PRANAB MUKHERJEE). sir,
I join my colleagueg in condemning
the nefarious attempt at sabotage
which damaged the aircraft which
wag to carry the Prime Minister on
tour abroad. Sir, this is an ocecasion
when we come openly in condemn-
ing this type af activities, which
reflects the tradition and culture
which we inherited. We may have
difference of viewg on many other
jssues. But in condemning violence
and in creating an atmosphere where
every view-point, every idea and
every thinking can find jts proper
place, all of us are trying to create
that situation.

Unfortunately not only in this sub-
continent but in many parts of the
world gome cort of cult of violence is
not mearely preached but given reco-
gnition and added prestige. It ig true
that from the administrative point of
view, the security measures are to
be strengtheneq and more vigilance
is needed. But what is more needed
is to create an atmosphere where the
cult of violence would not have any
sanction, any respectability, but on
the other hand would receive univer-
sal condemnation, T am really grate-
ful to the hon. Members who have
made their observations condemning
the incident with one voice and in
fact it is spontaneous. Yesterday,
when it was placed on the floor of
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the other House when we were not in
session, every Member who was pre-
sent there, representing the various
political parties, came forward and
condemned this type of actions un-
animously. 1 share with the hon.
Memberg their feelings and wish a
long, happy and prosperous life for
the Prime Minister.

I can assure the hon. Members and
I have no doubt that the Home Minis-
ter has noteq the many useful sug-
gestions made by the hon, Members
apart from expressing their concern.
The investigation is going on. It
would be possible for us to identify
th culprits, and the law wil] take
its own course of action. But for the
future gsafety and security many other
suggestions have been made. No
doubt Government will act on them.

Once again I dgy join and share the
concern expressed by all the Members
present here, As the Chairman has
already expressed his concern, I do
not know whether you will reflect
the viewg of the whole House by
summing up. We are really grateful
to God that ultimately the sabotage
has been detected, othehwise much
greater harm could have happened.
Thank you, Sir.

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
Before moving to the next item on the
agenda I join the House in praying
to God to spare long life for the
Prime Minister to lead this country,
not only thig country but the world,
because she is not only the leader of
this country, but she is a world leader
whose guidance 1is necessary to the
world. If you want peace on earth, it
ig 1 think Mrs. Indira Gandhi who
hag got a larger say in counselling,
and I do hope that the House will
join me ipn wishing a long life to the
Prime Minister.
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THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNID):





